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EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

जित्त मतं्रालय 

(रािस्ट्ि जिभाग) 

(कें द्रीय प्रत्यक्ष कर बोडड) 

अजधसचूना 

नई दिल्ली, 10 िुलाई, 2026 

का.आ. 3759(अ).— कें द्र सरकार आयकर अजधजनयम, 2025 की धारा 258(1)(ख) के अनुसरण में, एतद्द्वारा, 

पुण्यश्लोक अजिल्यािेिी िोल्कर दकसान ऋण माफी योिना, 2026 के तित पात्र लाभार्थडयों की पिचान करने के जलए 

आयकरिाताओं से संबंजधत सूचना साझा करने के संबंध में उक्त खंड के प्रयोिनों के जलए प्रधान सजचि, सिकाररता, जिपणन 

और िस्त्र जिभाग, मिाराष्ट्र सरकार को जनर्िडष्ट करती ि।ै 

 [अधिसूचना सं. 81/2026/फा.सं. 225/77/2026/आईटीए-II] 

इंि ुबाला, उप सजचि  
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MINISTRY OF FINANCE 

(Department of Revenue) 

(CENTRAL BOARD OF DIRECT TAXES) 

NOTIFICATION 

New Delhi, the 10th July, 2026 

S.O. 3759(E).— In pursuance of section 258(1)(b) of Income-tax Act, 2025, the Central Government 

hereby specifies Principal Secretary, Cooperation, Marketing and Textile Department, Government of 

Maharashtra for the purposes of the said section in connection with sharing of information regarding income-

tax payers’ for identifying eligible beneficiaries under the Punyashlok Ahilyadevi Holkar Farmer Loan 

Waiver Scheme, 2026.  

  [Notification No. 81/2026/F.No. 225/77/2026/ITA-II] 

INDU BALA, Dy. Secy.  

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2026-07-10T21:48:44+0530
	SARVESH KUMAR SRIVASTAVA




